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Shri A. P. Sharma: The Deputy 
Minister has ,teted that ~bout ~5Q 
workel's will be employed. :\1ay I 
kno\ ... · whether the local ·,vl.)i"kct's will 
be giV(,1l prE:fen.-'nt"c in tJ"le n1atter of 
recru i t men t? 

The Minister of Steel and Heavv In-' 
dustries (Shri C. Subramalliam): 'Pro-
perly qualified workers have .~ot. to be 
emp:o~'ect, If locallv qualified workers 
are avaiiable. they' will be employed. 

Shri Dinen Bhattachary,,: The 
Deputy Minister has stated that about 
250 wvrkers will be employd. May 
I know v,rhethel' any Ge!~m3.n per-
sonnel. that .i., sk ill~d workers. will 
be employed there after :he inaugur-
ation of this blast furn"ec? 

Shri C. Subramaniam: Already, we 
have some Germany technicians there. 
r do not think that we shal! ;)e employ-
ing further German technicians ior 
running the blast furnace. 

Shri Basappa: May I know the 
special items of steel that are going 
to be manufactured in this .,xpanded 
project? 

Shri C. Subramaniam: 'fhesc are all 
flat products, but one extra item that 
we shall be producing there is • .'lectric 
steel. 

Registration of Exporters 

"553. Shri Subodh H:msda: Will the 
Millister of International Trade be 
pleased to state: 

(a) whether (he Pl'op03<11 to J egiste!' 
thp names of eXpolters has n~ade any 
headv,;ay; and 

(b) jf no~, the reasons therefor"? 

The !l-linister of International Trade 
(Shri Manubhai Shah): (a) ond (b). 
Ye,. Sir. All Export Promotion Coun-
ci1s. CommoJi~" Boards, Expert Pro-
J1. '1 lJi'iL-Cl'.: in C~lcutt3.. Bon1uay, 
Madras and Cochine and lh2 Director 
General of Conlmel'cia] Intelligence 
and Statistics 1 \.:'gisll':- the na~r~ of ex-
portu'S for various purpo,:;€s. 
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Shri D. C, Sharma: A complaint is 
made that sometimes bogus firms are 
registered as exporters. May I know 
wh<Jt effort Goyernment arc making 
to see to it that only good and genuine 
firnls are registered as exporters? 

Shri Manubhai Shah: The facts are 
very comp:"kly asked for, and every 
three mor. :i1. there is an inspection of 
the firms, and their export perform-
ance. If the hon. Member would see 
the new forms which we have intro-
duced, which call for the returns etc. 
periodically, he will see that we have 
taken adequate steps in this matter. 
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WRITTEN ANSWERS TO 
QUESTIONS 

Trade with Belgium 
'534. Shri P. C. Borooah: Will the 

Minister of International Trade be 
pieased to state: 

(a) whether during his recent visit 
to BrUSSelS, he had talks for securing 
Belgium credit for India and for 
in1proving trade relations between 
India and Belgium; and 

(b) if so. wjth what results? 

The Minister of International Trade 
(Shri Manubhai Shah): (a) and (bl. 
Yes. Sir; I discussed' trade problems 
with the Belgian authorities. During 
these discussions the question of 
Beigian credits was also discussed and 
they assured that they will extend a 
further credit of $10 million for the 
current year. This the Belgian Gov-
ernment has already announced 
through Aid India Consortium. I also 
impressed upon the Belgian authori-
ties the need for expanding Indo-
Belgian Trade and for the early re-
moval of fartors inhibiting our 
exports. To this their reaction and 
further action has been hopeful. I 
also had talks with several members 
of the Belgian business' community on 
the possibility of their buying more 

from India. These talks covered tea, 

mineral ores, tobacco, hides and skins, 
engineering goods, ready made gar-
ments, diamonds and other items of 
interest to us. The Belgian business-
men and bankers are showing great 
interest. I had also a useful exchange 
of views on improving the effective 
utilisation of the credits being given 
to us by the Belgian Government . 

Consumption of Coal in Steel Plants 

*538. J Shri Himatsingka: 
L Shri Bade: 

Will the Minister of Steel and 
Heavy Industries be pleased to state: 

(a) whether experts of the World 
Bank have made anv survey of the 
possibility of reduci;;g consumption 
of coal in steel plants; and 

(b) if so, what are their findings? 

The Minister of Steel and Heavy 
Indusrties (Shri C. Subramaniam): 
(a) No. Sir. 

(b) Does not arise. 

Import of Machinery 

"540. Shri Harish Chandra Mathur: 
Will the Minister of Industry be 
pleased to state: 

(a) whether it is a fact that large 
number of applications from small 
scale entrepreneurs with advances 
paid are lying with National SmaJl 
Industries Corporation but no machi-
nery is being imported for want of 
foreign exchange; 

(bl the number of aprylications 
pending and the period for w':;ch these 
are pending and the amount of foreign 
exchange needed; and 

(c) the steps Government propose 
to take in the matter? 

The Minister of Industry (Shri 
Kanungo): (a) and (b). Up-la-date, 
in respect of 259 applications for 
import of machinery, earnest money 
in advance has been received by the 
N.S.I.e. These cases have been pend-
ing for periods varying between 8 to 




